. r. 5. Das cupta, A.M.
Hon. Mr, J.5. Dnaliwal, J.M,

L
af ique Hussain Rizvi, son of late
Wyed Kazim Hussain, kesident of Village
§Sainpur Bibipur, P.U. Kichaucha, ’
Bistrict Faizabad. o olion Applicant,

e

( By Advocate Sri V.K. srivastava)
Versus

Union of India through 1its .M.
N. Rly. Head Quarter Baroda
Heuse , New =1lhi,

D.R.M. N. Railway,
Hazratganj, Lucknow.

< i Senior Loco Inspector, Jiesel Incharge,
N. Railway, Diesel 3hed MBghalsarai,
Jaranasi, .+« RESPONDENTS,

*.

( By Hon. Mr. 5. Das Gupta, Member (A) )
Heard Sri V.K. Srivastava, learned counsel for
the applicant. Gn 25.2.1991, when the case came up
for admission, it was noted that statement of facts
in the O.A. 1is nu{ complete and a lot of relevant
details have not been set out bData therail}',; The

applicant was given last oppor tunity to q,, the

petition amended and to annAex relevant
circulars by 8.4.1991, Thereaf ter, another

-ty was ?‘ante:i to the applicant to comply

e
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said direction. The applicant thereaf texr has filed

M_P, No. 18916 of 199l surverting to ive more

Wl

igtails relevant to this case. We have gone through
the submissions made both ia the O.A. and i1n the
M.P. Ne. 1916 of 1991, The applicant claims that
raining School,

. He also claims that the agppropriate
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latter by G.M.{(P)New Delhl 1n this TE

e ~ = R \ i
W Ehe , 3y SCale recommended fo 3
- = 3 T
J 1 X L 18 = i = . P ) e = L | -
r = - -‘i_ 1 .:.-. \ 3
i - - - = - Y - e
o o -
- -
-l - & |\ & o - | - & . I N = S
St L +
= - v i -l A bl o a = r ~
1 3 - -
= e i i e il = ¥ w 0 B - b =8 8 - - = E‘
= 13 T -1
- — - Ao Lil = | L L L1 L cili
1 — e = e —— 3
- = i e - [
- A -k | L' = Lile el LEA » | bt L W Il
13 - c
= | I LIMLITCAaT1on . 1 o Llhle 1 110 L] -
- L~ .
. e = - =
- & i =+ 3 l 1 = ! - v L LJ.-'_;- :,.J. i P




